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tracing tho trunk till now. Tho policc 
have been requested by the Collector to 
mUe a fresh attempt in the malter, if 
~ary, by taking the help of Criminal 
Investiption Department. 

(c) Tho security arranaements in the 
Collector'. officc have been tiahtencd. 
A copy of the instructions issued by the 
Collector in tbis regard i~ laid on the Table 
of the House. [placed In Library. See No. 
LT-1628/68] 

ScHoLADBIPS TO MANIPUlt SruDINTS 

2814A. SHRI M. MEGaACHANDRA : 
Will the Minister of SOCIAL WELFARE 
be pleased to Itate : 

(a) how many students of Manipur were 
aiftD Jow income group scholarabip for 
1967-68 ; 

(b) the amount spent for the same; 
(c) the range of income of the guardians 

apinst which the students weft given tbi. 
scholarsbip; and 

(d) the range of income insisted upon by 
the Government of Manipur ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(DR. SHRIMATl PHULRENU GUHA) 
(a) 533SS. 
(b) RI. 21,13.871. 

(c) and (d). Below Rs. '2.000 per BOnum. 
11'07 In. 
CAUJNG AlTENTlON TO MAlTER 
OF URGENT PUBLic IMPORTANCE 

RBvELATJON MADE IN U.S. CONOlll!8Sl0NAL 
TI!I11MONY RE. COLLECTION OF INFOIlMATJON 
0. DBJlENCB INllIaBST TO U.S.A. PaOM 

HIMALAYAN BoRDER 

SHRI TRIDW KUMAR CHAUDHURI 
(Bciduunpore) : Sir. I call the attention of 
tbl! Minister of External Affairs to the 
following m1tter of urgent public impor-
t_ and I request that he may make a 
statement thereon :- ' 

''Tho re~elation made in the United States 
Congessional testimony released on the 
18th Jul,. 1968 in Washington that the 
University of California Sociolol!)' Research 
Projoct in the Himalayan Border Repon of 
India i. finaaced by the Dofence Department 
of the U.S. Government for collectiq in-' 
formation of Dofence interest for tM U.S.A." 

THE MINISTER OF STATE IN THE 
MINI!.TRY OF EXTERNAL AFFAIRS 

(SHRI B. R. BHAGAT) : According to 
the information which we have recei~ 
from our Embassy in Wa.1hin&!on, it ~s 
that on May 28, 1968, in a testimony 
before the Senate ForeilD ReiatioDli Com-
mittee presided over by Senator Fulbriaht. 
Vico-Admiral Rickover made certain critic.a I 
references to tho Defence Department 
fiaanciq and conducting behavioural and 
,ocial science research abroad. Senlllor 
Fulbright observed that he had recciYOd a 
letter from a Professor at the Univcnity 
of California also critical of Defence Depart-
ment financing sociological research i 11 

India. Tho Professor from CaliCornia 
baa been identified as one Dr. Gerald D. 
Berreman. The Congressional hearing "liS 

made public on July 18, 1968. 

From the testimony givcn by Admiral 
Rickover and the intervention of the Chair-
man of the Senate Foreign Relations 
Committee. Senator Fulbright, and Crom the 
letter written by Professor Berreman, it 
appears that a project wa~ established .1 
the University of California, Berkeley. ill 
September, 1960 to coordinate and support 
research activities with a primary int_t 
in the Himalayan area, During the first 
6 years of its existence. a number of scholars 
have conducted field work in varioUi parts 
oC the Himalayan area. 

Grants to support the field work a.nd other 
research activities by scbolan under tbe 
Project \Vefe rcc:cived from various source.' 
includinl the Institute of lnternationa I 
Studies, the American Institute of Indian 
Studies. the Social Science Research CouDCiI 
and the National Science Foundation. 
However, for the period commencing 
1967 and ending with 1970. the Advanced 
Research Project Agency provided funds 
for the Himalayan Border Countries to tbe 
extent of 60 per cent. It now traDlipires 
that this particular A geney is part of the 
Dofence Department of the United States 
Government. 

U ndec the Himalayan Border Countrie< 
Project of the California University, two 
research programmes were presented t" 
the Government of India under the Irst 
programme, research was to be conducted 
by Professor J. Downs. Associate ProC-.,r 
of Anthropolol!)' of tho University of 
Arizona in the laquage and culture of the 
Tibetan refulOllS liviq in and around 
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M_oorie. The aecond progrlJlllDC, which 
wu devoted to a study of an administrativ. 
cam-relisiolll centre in the Himalayas, 
wu to he conducted by Professor O«aId 
Bclrreman who is Professor of AnthropololY 
of califorsla UniVCl'5ity. 

Professor Berreman ia already in India 
to attend a Seminar at the Indian Institute 
of Advanced Studies in Simla. Visas were 
authorised for Dr. [;.OWDS and his associate 
~arch workers on July 3, 1968. Dr. 
Downs and hi. family arrived in India on 
J1I1y 28,1961. 

Government do not in any way wish to 
diacourall' pnuine and leJitimate NlCarch 
by romp scholars and have indeed en-
coura.,d luch research, however they view 
with concern the revelations made in the 
Senate Forei811 Relations Committee. In 
tlac light of these facta, Government are 
rmewing the advisability of permitting the 
continuance of the research programmes 
under the Himalayan Border Countric:s Pr~ 
joct of California. 

SHRI TRIDIB KUMAR CHAUDHURI 
Mr. Speaker, Sir, this is a very unsatisfac-
tOl')' position and raises a number of ques-
tions. Tho first and foremost question 
that comea to the mind is whether the Govern-
ment has any independent ageney of its 
own to screen such proposals because from 
the United States and from other countrim 
many such innocent looking research pr~ 
joct8 are sponsored. Only in the journal 
published here by the American information 
0IIIce SpDJI we read this month about the 
IIJIltitulC of American Academy in Banar .. 
aod they arc doing the innocent thina like 
an:haeoloaical research. Some do archaeo-
Ioaical re.an:b, lome do anthropoloaical 
reaoarch and lome do locioloaical research. 
May I know whether our Govornment have 
8JU' indepoodent aaency to screen such 
projects? Hare, Sir, three ministries are 
involved-the Education Ministry, the 
External Atrain Ministry and tlte Defence 
Miaistry. 

AN HON. MEMBER : Home Ministry 
also. 

SHRI TRIDIB KUMAR CHAUDHURI 
Yea, the Homo Ministry RIso. Only the 
01_ day, on 2nd Ausuat, there was a 
question in tbis Houae about CIA activitie8. 
A book by Dr. Maider baa been published 
in the United StaIOII and it baa been broad-

(C.A.) 

cast allover India about CIA qcncics and 
CIA activities, which institutos and which 
poople arc financed by aA etc. TIic 
Home Ministry could very innocently 11.1" 
that they arc trying to procure a copy of 
book. First our Members have to procure 
the news, then they have to send in notice of 
their question and only then the Govern· 
ment awakes to those thiDtll. This ia an 
absolutely unsatisfactory pOlition and 
threatens the security of the country. 
Therefore, I would like to know whether tbe 
Government bave any such apncy. 
Secondly, I would like to know whether they 
wiU tell the American Government, in tllis 
instance as Senator Fulbrisht himself hL' 
said, that this makos all sociolo&ical and 
academical research sponsored by tile 
United States in this country suapoct, that 
this thing must stop once for all. Will 
the Government muster sullcicnt courqe 
to tell the United States Govemmcnt tblll 
this has got to stop ? 

SHRI B. R. BHAGAT : As for the inde-
pendent aseney, it is true that we look 
into those cases with great care. The 
hon. Member did not mention Home Mini-
stry. Home Minigtry is primarily CODCeT-

ned with this. W: go into thOle questions ... 

SHRI TRIDIB KUMAR CHAUDHURI 
The Home Ministry have not procured 
that book even though it is broadcast 1111 
the country. 

SHRI B. R. BHAGAT : J am con.6nin& 
my answer to this particular qumtion. 
So far as living permillrion to people to 
move about is concer~, it is our definite 
poli.:y not to allow people to 10 into thi!; 
area and very caroful scrutiny il eMi"citcd 
and in tho put whosocver baa been allowed 
hu been allowed only for purely acadcunic 
purposes, for research and study. We 
bave seen some of the boou tbat baYe 
been produced by some of t'- authors. 
They lire very objoctive and boob of 
aeholutic interest. So, we have taken that 
care. But, since these new facti have COIDIl 
to light certainly we will cumine tbis 
question. As to the qtJe'!tion whicb the 
hon. Member has raised about research 
projocts becoming suspect in the 01"11 of the 
world I think morc than us it i. the American 
reputation which is at stw and I think It 
i. certainly . . (/lI/er,up/I0",) Please hear DIll. 
If tho hon. Member sees the testimony in 
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[Shri B. R. Bhagat] 
tile Senate. he will see that it is a professor 
who himself raised the point that research 
sbould not be connected with the defence 
!lqjartment or government departments. 
1 entirely agree with the hon. Member that 
jf research projects are suspect with political 
or other motivation. they have no value 
and even the American Government will 
realise it. We will also make it known. As 
1 aaid. we are examining all these qUC6tions 
AD the light of the information that we have 
J«cived. 

SHRI INDRAJIT GUPTA (Alipore) : 
Sir. I think you should advise the Minister 
not to be so worried ab~ut American repu-
tation as to his own reputation. 

SHRI B. R. BHAGAT : I am sorry, 
tlae hon. Member asked me a question 
whether the American Government is aware 
and so on. I was answering that. 

SHRI INDRAJIT GUPTA: The news 
report which appeared here in our Indian 
papers regarding this particular project by 
the University of California says that the 
~ant received from the Defence Depart-
PlCnt of the United States amounts to 
8282,840 for a project which is to last for 

,three years beginning from 15th June 1967. 
That means that if it has begun already 

. it is of very recent origin. and most of the 
t~ ~ars is still to go. Subsequent to the 
appearance of this news item. the United 
States Mission led by Mr. Katzenbach came 
bore and Shri Bhagat had three or four 
days of very intimate tete-a-tete about 
which he refused to divulge anything in 
the House. I want to know, firstly. whether 
dllring tbese talks tbis question about the 
desirability or otherwise of this type of 
eemingly innocent academic research pro-
jects sponsored by American universities 
but financed by their Defence Department 
or by the CIA, or God knows what-be-
cause, they do not know anything; our 
IOvernment docs not know anything; they 
·have no means of knowing; they are not 
interested in knowing and they have no 
.-:hanism of knowing or finding it out; 
once this news item has appeared, he should 
IIave been alert about it-I want to know 
",hether this question was at all raised by 
IUm with Mr. Katzenbach during these 
talks and. if not, why not. Secondly, 
since this makes this type of project suspect 
t,.cause until they reveal it to us there is no _os for us to know it. I want 'to know 

(C.A.) 
whether government is seriously colllid«bal 
banning all projects of this type which ~ 
spoDllored by American universities UIIle&s 
they are in a position to know thorougbly 
what are its antecedents, who il financiJll 
it etc. Thirdly. ahout these two gent~ 
who have already arrived in this country 
he has read out the names-in connection 
with this very project. will they kindly be 
asked to go back and their facilities with-
drawn? 

SHRr B. R. BHAGA T : He has hroulht 
in the question of my talb. The CIA 
question was not raised. The question of 
this project was not raised. 

SHRI INDRAJIT GUPTA : Why nol ? 
What were you doing? You are IUPPoaed 
to defend our interest when you talk 10 
these people? Why did you not raise !Ilia 
at all ? 

SHRI B. R. BHAGAT : Certainly. _ 
will defend our interests. We haw tIIIid 
that we have received these facts. we me 
examining these matters and, c:artalalr. 
we will take it up. So, the bon. M_ber 
should not create the impression that -..., 
do not defend our interests. We 1ft> 
defending our interests. 

SHRI RANJIT SINGH (Khalilabad) : 
Do you know what our interests are , 

SHRI B. R. BHAGA T : For this pfO-
ject. as I said. two scholars have co..,. 
One of them is Dr. Borreman, who hiJDSDIf 
has raised this. He is here and we ·will 
certainly talk with him. We wiD examiae 
thi~ project and if we find that it is not .f 
a desirable nature, we will certainly· .... 
them to wind it up. 

SHRlINDRAJIT GUPTA: Thi. ia au 
reply. Obviously. when they come a.e 
on some project to study fauna, flora· or 
lomething like that, the only thing tllat 
they will show to S;U'i Bhagat il what tlley 
are doing in that cOllnection. The rwI 
purpose of this project may. be lomctaw. 
which is secret and he has no independeDt 
aaency as be told Shri Chaudhury just - • 
for finding that out. 

SHRI B. R. BHAGAT : TbD bIIn. 
Member is drawina wroDI condusi-. 
probably deliberately. r have - .... 
that we have no inclepcndent qency.. 
ha YO definitelv said that at the mamoat two 
projec:U are under consideration. and iodID 
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liaht of this information we are going to 
look into it. If we do not find it in our 
oational interest, we will ask them to wind 
it ur. 

THE PRIME MINISTER, MINISTEI< 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRlMATlINDRA 
GANDHI) : Dr. Berreman has himself 
refused to take part in the proj~ assigned 
to him. At this moment he is in India not 
in connection with this project but to attend 
some seminar in Simla. 

SHRI INDRAID GUPTA: That makes 
it all the more suspect. 

SHRlMATI INDRA GANDHI : We 
are not saying whether we do or do not 
suspect tho· programme. We shall look 
into it very carefully. 

SHRI S. S. KOTHARI (Mandsaur) : 
This research project in the Himalayan 
border region appears to be link in the 

.long chain of espionage centres in the 
country. Sometimes, we find, these centres 
are American centres, sometimes they are 
R.ussian centres and sometimes probably 
!1i lome other countries. Dut the basic 
IlIlng is that they are not innocuous or 
innocent centres of educational and socio-
lupcal research but are camouflapd centres 
for espionage. Their ramifications also 
appear to be wide. Almost with mono-
tonous regularity, we have some Cltposure 
or the other every month or every two 
months. What is the Government defng 
to develop or to set up, or if tbeyhave 
alrady got one, to activitiae a counter-
iote1ligence department? It particuIary 
CQIICCrns the Home Ministry and, I think, 
tile Home Minister should have taken up 
tIaIa issue. In any case, they sbould acti-
litise it. That centre must have the latat 
iaatruments and electro-l11qIICtic devica. 
The world has gone far ahead of what 
Shri Dhagat thinks and where he is. With 
IjII those devices, they should have effective 
counter-intelligence in this QeRtury. Why 
should this country be allowed to be a 
!uaJlPY hunting ground for international 
clPiooage ? 

Secondly, in the border rqion, we mm 
particularly be careful to ensure lJIat 
rOft:ilPlers who 10 there do not go for the 
-'idous purpose of subvenion or intcrna· 
ti8aal eepionaae. 

AN HON. MEMBER : Why should 
they go at aU? 

SHRI S. S. KOTHARI : Ye., why 
should they at aU be allowed in border 
areas ? 

Another important point is that there 
are certain Indian nationals who are also 
indulging in subversive activities. For them-
I wodld repeat it; I have said in the past 
also- there should be severe deterrent 
penalties so that Indian nationals do not 
assist in such activities. 

MR. SPEAKER : That is not a part 
of it. 

SHRI S. S. KOTHARI : This all conllllC-
ted. It is a question of sabotaging que 
defence efforts. 

Would Government, firstly, carefully 
examine the links that this Himalayan 
centre has established in the country and 
snap thole links; secondly declare thOil 
persons wbo a~ indulging in these aetivltlS 
81 persolt4 "on g,ala and expel them: and, 
thirdly, close down this centre? Finally 
what long·term measures is GOYCnID1CIIt 
taking to ensure that espiooaae in tbill 
country is controlled ? 

MR. SPEAKER : The reply need not be 
so long. 

SHRI B. R. DHAGAT : I am in a.,... 
ment with the hon. MCIllb« &hat we m,-
have our counter intel\iacocc IIIIM:hiIMQ-
and do whatever we can with our RIIOUI'QIIII. 
Certainly, it is the primary duty of 00_ 
ment to prevent it. 

SHR.I S. S. KOTHARI : What aboat 
this project ? What are you dolo, aboat 
it ? 

DR. RANEN SEN (Darosat) : This is Dot 
the first time that instances or attempts 
on behalf of the American GO\'eI'DIIICIII, 
either the Defence DepartmDllt. or aA 
or State Department, have been revealed 
in this Heuse. Thouah our friend, Mr. 
Kothari, tried to introduce unsuccessfully 
that there was some other country also, 
may I know whether it is known to tbD 
GOftTlUDeDt of India that in this Himalayan 
reaion certain r oreianers, mostly Americans, ,0 there as bird-watchers. some as art1slA 
and painters enamoured with the land_pe 
of Himalayas. 
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AN HON. MEMBER : Yogis also. 
DR. RANEN SEN : .... and yogis also, 

not only as visltOD but some of them get 
settled in the Himalayan border. There 
WIIS an instance of one American lady 
who was om"-IItaying in Darjceling, in the 
KaIlmpoq area, and she was, all of a 
sudden, missing from that area and she 
was found in Madras. 

AN HON. MEMBER : Americans were 
responsible. 

DR. RANEN SEN : The Americans 
were responsible. About the friends 
who are always trying to equate Soviet 
Union with America. this House knows 
their colour and complexion. I need not go 
into thaL What I meant to say is : Has 
it come to the notice of the Government 
that the intelligence system which is mostly 
engaged to find out the faults of the Commu-
niIta instead of going into the activities of 
the foreign agents, mostly Americans and 
West German agencies operating in India 
in the form of tourists, bird-watchers,' 
painters, artists, etc. and, if so, may I know 
what steps Government of India have taken, 
after all th_ revalations in Parliament, 
to stop this ? 

SHRI B. R. BHAGA T : As far as the 
Himalayan region is concerned, it is 
racogniJed that it is a sensitive area. We 
do not allow foreigners to go there. ] n 
the Inner region, no tourist, no foreigner, 
can go. Only in some cases, for making 
the studies, we have been permitting a 
very few people. About this also. we 
wiD examIne It. We want to protect this 
area. There should not he espionage 
or other intc1J1Fnce activities. We will 
do our best. ----
12.21. brs. 

PAPERS LAID ON THE TABLE 
UTTAR PRADIISH ANTAIUM ZIu PAIUSHAD 
(Ra-EKACIlIBNT AND CoNllNUANCE) Aer, 

1968 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRl D. ERING) : 
On behalf of Shri M.S. Gurupadaswamy, 
I bea to lay on the Table a copy of the 
Uttar Pradesh Antarim Zila Parishad 
(Re-enactment and Continuance) Act, 1968 

(President's Act No. 19 of 1968) publisllld 
in Gazette of India dated the 28th JUBIl. 
1968 under sulHlection(3) of lIClCtion J of 
the Uttar Pradesh State Legislature (De1e-
gation of Powers) Act, 1968. [Pia"" in 
library See No. LT-IS88/68. 

NO'I1FlCATIONS UNDER CUSTOMS ACT, 1962, 
ETC. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K.C. 
PANT) : I beg to lay on the Table :-

I. A copy each of the foUow!na Noti-
fications under section 159 of tho CustOllDs 
Act,1962 :-

(i) G.S.R. 1315 published in Gazette 
of India dated the 13th July, 1968 
containing corrigendum to G.SJ!.. 
987 dated the 25th May, 1968. 

(ii) G.S.R. 1383 published in Gazette 
ofIndia dated the I7the July, 1%8. 

[Placed in Library. See No. LT-1589/6I] 
2. A copy each of the foUowinl Noti-

fications under section 38 of the Central 
Excises and Salt Act, 1944 :-

(i) The Central Excise (Fourth Amend-
ment) Rules, 1968, published in 
Notification No. G.S.R. 937 in Gu.ctte 
of India dated the 14th May, 1968. 

(ii) The Central Excise (Twelfth Amend-
ment) Rules, 1963 published in Noti-
&ation No. G.S.R. 1300 in Gazette 
of India dated the 13th July, 1968. 

[Placed in Library. See No. LT-1590/68 ) 
3. A copy of the Delhi Sales Tax 

(Third Amendment) Rules, 1968 publiabed 
in Notification No. F. 4(28)/6S-Fin. (E) 
(I) in Delhi Gazette dated the 27th June, 
1968 under sulHlection (4) of section 26 of 
the Bengal Finance (Sales Tax) Act, 1941, 
as in force in the Union territory of Delhi 
(Hindi and English Version). 

[Placed in Library. See No. LT-1590/68.J 

ANNUAL REPoRT OF OIL AND NATuaAL 
GAS CoMtoussION FOR 1%6-67 AND AUDmll 

AccoUNT rnEJlEOF 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) : 

I beg to lay on the Table a copy or the 
Annual Report of the Oil aDd Natural Gus 


